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BEFORE THE NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH, .

NEW DELLI
(Under Rule 14 and 16 of the National Green Tribunal Act. 2010

I()RI(:INM. APPLICATION NO. 438 OF 2018

L]

IN THE MATTER OF:

ARTI . APPLICANT

VERSUS
CENTRAL GROUND WATER AUTHORITY & ORS. ...RESPONDENTS

REPLY BY THE RESPONDENT NO.51 TO THE APPLICATION UNDER
SECTION 14 AND 16 OF THE NATIONAL GREEN TRIBUNAL ACT, 2010

I. NEERAJ TYAGI, S/o Late. Sh. Raghuwar Dayal Tyagi, aged about 45 years
Partner of Vaishali Inn, the registered office at 339A, Sector —4, Vaishali, Ghaziabad

~ 201010 presently at New Delhi, do hereby solemnly affirm as under:

I That 1'm the Parter of Vashalt Inn and is being mentioned as rcspnndcnl.
No ST the OA No 4382018 before this I1on'ble Tribunal.

> 1 am well conversant with the facts and circumstances of the present case

3 Assuch Tam competent to swear this alTidavit on behalf of the respondent

No 51,
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- Thatthe faets mentioned i the abjections are true and correct to the best

oF my knowledpe and belef and nothing material has been concealed

therefrom,

MOST RESPECTFULLY SHOWETH:

]

-]

That the Respondent herein is carrving out bona-fide hotel business which has
been serving the people for over 12 years and has carned a good reputation

both in terms of business and service provided. who carn their iving by way

of their legal business activities.
That for the purpose of brevity, the facts of the casc arc not claborated n
details but quoted in the paragraphs as and when required.

That the Applicant in the Original Application No 438/2018 (Hereinafter

referred as Application) with ill-research and limited application of mind has

just copy pasted the list of Hotels, Restaurants, and other similar such places

of stay from online (Google) without ever visiting the hot¢l ever.

That the purported application has alleged illegal and unauthorized.
abstraction of groundwater by the respondent whereas the respondent herein

categorially refutes to such baseless and malefide allegations.
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q s _ . . g . n ‘he
S That the respondent herein vehemently denies all the allegations as said 1
ionti een
application and also explicitly states that each and every law has b
complied by the respondent in letter and spirit.
0,

That 1t is pertinent to mention here the operative part of the order of this

Hon'ble Trbunal dated: 24 00 2023
8. In view of the above, while directing listing of this application on
08.11.2021 to he considered alongwith other matters involving i llegal
extraction of ground water, we direct the CGWA to place complete
information on record about the status of compliunce by the
concerned parties. The CGWA may interact with the District
Magistrate and the State PCB about the re!m;'dfai measures far
compliance of law and take further acn'm:! following due process, in
exercise of statutory regulatory powers rl_f the .('GWA and other

Authorities, including District Magistrate and the Stave PCB,

7. That it 1s also equally important to highlight the report dated 03.12.2021 place
by the joint inspection committee (JIC) comprising CGWA, Minor lrrigation
Department, UPPCI3, UPIN which is stated in Para No. 12 ol the order dated
25.02.2022 by this Hon'ble Tribunal which states that the above-mentioned
1C visited premises of 121 respondents units and also the observations of the

committee. The operative part of the order contamed in Para 12 read as under:



12 In furthoranco of the said order, CGWA submitted a report duated

03.12.2021 Mating that joing ¢ ommittee comprising CGWA, Minor
Irvigation Dr'pm'mu*m. UPPCR and 1 IPIN was constituted who
visited premiyey of 121 respondenss’ units and observations of the

said Commitee read as under,;
“OBSERVATIONS OF THE Commr TTEE
8 That ¢ Report has been Prepared by the jn'im Inspection
o COmmifee r'm'mprumin_:; :'n.w{ih'k' information abour the
clrrent Satus about the use of tubewells Jor extraction of

8round wager (copy of the Report by Joing Inspection

Commitsep iy enclosed gy annexure ),

9. That the ohservations data collected by the C ommittee
Members hag poen analyzed and categorized into seven heads:
A Respondent  yni which are heing Supplied watey
fnrrrfaq:m(e{r or- completely -y Nagar Nigap, and stif]

mbeweﬂ(.\j eXist in thejy premises,

categorized in Suh ¢, “regory A - Respondeny Units which qpe heing supplied

water in adequutely or completely hy Nagar Nigam and sy tubewell(s) exise

in their premises.
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9. Tha i i i at the
That iy N Brought g e notice of this Hon'ble Tribunal that
vl . " o alson
“h-\tl\Illll'll‘l.‘-"L‘hlll'l‘l'i"thlln collected by the J1C is not only inaccurate but al
m'"”\‘I""L‘KCINL‘” and |'.'lt‘|l.|:|||\' n-l\\'t‘ti
10 Th

[2. That it is also pertinent to mention

[

LL That (he responde

-
A

~That though the permission was given during the time of Commonw

AW s SUTPRISING 10 note (hy they have observed one (ubewell in our

Premises, while they have o verified whether the tubewell is still in

] -
operation o not and the other similar structute like the tubewell is hole for

Iy o g
mhhng 5 \.mhmg wires and for cleetrniety.

Nt humbly submits before this Hon'ble Tribunal that the

Tubewell was installed by the respondent at the time of construction of this

premises when there Was no source of water supply from Nagar Nigam

(Gihaziabad

here that the permission to construct the

Hotel was given in NCR arcas of Uttar Pradesh when India was hosting

Commonwealth Games 2010 in New Delhi due to the want ofaccommodating

the toursits, travelers, crowd and other people who were to witness the events.

Annexed the newspaper article published in Onelnda dated 21.04.2006 as

Anncxure R-2

calth
Games 2010 (CWG 2010) imes, no adequate arrangements where made by

the state agencies  like Nagar Nigam  Ghaziabad (NNG), Ghaziabad
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“t‘\‘clrunnvnl Authory (DAY, b there was penalty clanse in the

<1Hn|mcnr alse 1 g opened durng

the time s mlormed by (e authorifes

14 Ihan the entire onng oy rcspnnwhrlﬂ_v Was on the respondent 1o kt't'n the hotel
ready before the Cwg; 2000

cand therefore i order to expedite the process of
completion ang Also 1o earer the needs ol the customers during that period and
also ""M”""“'“." O be a part of the nation butlding exercise, (he respondent
herein wag forced 1o yye the wbewe) during that period of fime.

'3 That the Fespondent g5, places on recorg before this. Hon'ble Tribunal from
the day the NNG starteqd Supplying water, the respondent immediately closed

the tubwe]| and from th

atday on till date the respondent has only been using

the warer supplied from NNG whether adcqualte or not.

16. Thay this Hon'hle Tribup

al may take into cognizance of (he report submitted
by the 1i¢ (hat though they have mentioned that gl lubewell(s) exist in the
premises, by they have noy gone into verifying whether (he tubewell is used
ASasource of wager supply 1o the premises.

17, That Just beeause (he sMructure exists Joes ot mean the respondent iy using it
A8 asouree of water by illegally abstracting the water from the tubewel|. The

tubewell is ¢losed for once and for all.
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N Thy anel convenient!
'S That ey shocking to note thag the 11C has intentionally ind convenrently

) , ave o fed
notgone inta (he detanls during (he physical verification and have submitte

are Ausan v . ; quite
YEPOTt which is no completely true. In fact the report is off the mark by q
L]

\ Y distanece ae . i : . 0
Some distance ag e primary objective of the committee was not only |

3 S Pver [y s . s 1w el ISC
Physically verity the units but also (o ensure whether the same is still in usc

O Nl

9. ‘ N s i " " * arte,
19. That the respandent herein further states that from the time NNG started to

Supply water to the premises, till date the respondent has been using only the
Water supplied by Nagar Nigmn which is roughly about 18-20 KLD. Recent

water bills paid 1o Nagar Nigam is attached herewith as Annexure R-1, for

Your perusal and ready reference,

20, That it is evident from the (acts stated above that there is clear dereliction of
duty by the JIC and presenting a blatant lic before this Hon'ble Tribunal, the
veracity, genuineness and reliability of this report of the JIC is subject to

scrutimy,

21 That the respondent received i letter from The City Magistrate, Ghaziabad on
02.04.2022 asking for particulars regarding the hotel and the respondent has
promptly replied stating all the facts and necessary information on

05.04.2022.
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k! . _ : B

<X That 4 s very appropriate to mention here that ¢ven in the reply to the City
Magistrate, Ghaziabad dated supra, the respondent has clearly stated ‘the
position of the respondent and informed that the water used is only the wateor

supplied by NNG and not using tubewells,

2 = " . i . . . .
23 That it iy also humbly submitted before this Hon'ble Tribunal that the

respondent received letter from Uttar Pradesh Pollution Control Board

(UPPCB), Regional Office Ghaziabad, = (Ref No:

!662/N(‘]T|‘~):’()A43H!I 8/2022) 30.08.2022 with regard to this case and reply
for the same way sent by the respondent stating all the facts of the case and
'10“_\'111g such allegations of using tubewells in the premises dated on
07.09.202>

- The letter recerved by the respondent is annexed as R-2 & the

Reply given the respondent is annexed as R-3 for your consideration.

24 That (o the respondent’s shock and surprise. in spite of giving reply to the
UPPCR. further a letter was received from the l\.imlul Officer. Ground Water
Web Portal on 11.07.2023 bearing Ref No §76/23-24 mentioning the final
compensation assessment report in which it was ordered by the Nodal Officer
to pay a sum ol Rs. 10.00.000.00/- (Rupces Ten Lakhs (.)nly) as final

'

compensation with in 15 days from the date of receipt of the letter.

25 That proceedigs with such frivolous report and subsequent letter by various

agencies. only for the purpose of harassment withoutany substantive evidence
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26.

28

29.
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Lol . wrligence b the '
is not only sheer abuse of power. dereliction of duty. neglig Y

. ; icit order of the .
officers, exploitation of innocents, disregard to the explic

. i ‘ble Tribunal and
Tribunal but more importantly, wastage of time of thig Hon'ble r

deserves appropriate action,
yugainst those who

That it is important for this [on'ble Tribunal to take actiol

b : it for this 'ble
cause harm (o the environment, it is also cqually important for this Hon

Tribunal to decide on merits and leave out the innocents.

“That to all the harassments that has been done by the various departments OVel

a period of 2 years, this Hon'ble Tribunal may empathize on the respondent

and may remove the respondent from this array of respondents.

. That the respondent has been law compliant and deserves support and backing

up by this Hon'ble Tribunal and other Governmental agencics for smoothly
carrving out their business as the respondent had already sulfered a lot during

the Corona and the ensued Lockdown in 2020 & 2021. '

i
o
That India now at the helm of G-20 Presidency, conducting summits at
various places across the country, the respondent is anticipating a turn around
in its fortune as the Ministry of Tourism is taking massive steps to boost

inflow of visitors from International destinations and make India as one of the ®

most sought-after tourist destinations in the world.
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30. That the Showdown of International Cricket ¢ ouncil, World Cup 2023 being

hosted by India and about 8 Matehes are (o be held in Delhi and about §

matehes are 1o Jye Played in | ucknow, the spike in visitors across the Two

States are CXpected 1o be around 500,000 (Five Hundred Thousand) to

1.000.000 (One Million)

31. That considering (he unique functioning style and methodology of this

Hon'ble Tribunal, whicly upholds the Principles of Natural Justice, thc facts

and circumstayjges arc clear which explains the standing of this respnndent

PRAYER

That in (he light of the above-mentioned grounds and circumstances, the respondent

herein prays for:

I Setting aside (he findings/ reports / obscrvations of the Joint Inspection

Committee,

2. Take cognizance of the replies filed to the UPPCB and Nodal Officer, Ground
Water Web Portal and ordering them to cancel the fine levied on us,
3. Remove the respondent hercin from the list of respondents in OA No.

438/2018
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4 Passany sueh order that this Hon'ble Tribunal may deem fitin the interest of.

shee

RESPONDENT

THROUGH
s\'g\
ADITYA KISHOR TYAGI ANAND KUMAR V
(DI4583/2016) -~ (D/598/2017)

Counsels for the Respondent No.104 '

AP Legal Chambers, Advocates & Solicitors

M. No. +91 9210248080

Email: aplegalchambers@gmail.com

VERIFICATION

L, Ncerla_i Tyagi. S/o Late. Shri. Raghuwar Dayal Tyagi aged about 45 years, R/o R/o
House No. 101, Village Post Makanpur, Indirapuram, Ghaziabad, do hereby verify

that the contents of the Paras 1 to __ are true to my personal knowledge and that |

have not suppressed any material fact,

APPLICANT
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REFORE THY NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH,
NEW DELIN

ORIGINAL APPLICATION NO. 438 OF 2018

IN THE MATTER OF:
...APPLICANT

ARTI
VERSUS

CENTRAL GROUND WATER AUTHORITY & ORS.. - ...RESPONDENTS

AFFIDAVIT

1. Neeraj Tyagi, S/o, Late. Shri. Raghuwar Dayal Tyagi aged about 45 years, R/o

House No. 101, Village Post Makanpur, Indirapuram, Ghaziabad, solemnly affirm

and declare as under:
| That I am the partner of Vaishali Inn, which is being mentioned as

respondent No 51, in the OA No 438/2018 before this Hon'ble Tribunal.

1 am well conversant with the facts and circumstances of the present case

T
j.
3. As such 1 am competent to swear this affidavit on behalf of the respondent

= -4 |
_ g No 51,
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4 That the facts mentioned i the abjections are trie and correet to the best

ol my knowledge and belief and nothing material is concealed therefrom.

DEPONENT

VERIFICATION

Verified on this dayzxqza\ly. 2023 that the contents of the present reply are truc

and correct to my knowledge and belief and nothing material is concealed therefrom. .
DEPONENT
oy
£ CERTIFIED THAT it DEPomr‘N'
SHAISME /KM, eooeerrreene P{L .
¢ \ SloWo,Dio &h. mrg Yoo kw&tgp/
Z \dentified by i ;
‘\-‘. \ - 1 5o e N
.\‘\. . " uml}/l
‘t'\é#\ I Yy oo AL wUE il
NG “Yog.. .. .
¢ AN .#?-’W’ Nak
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UP to constryct 5,0
ahead of C'Wealth

My st o,

00 hotel rooms
Games
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o

ashare in the booming hospitality sector,
onwealth Games, the Uttar Pradesh

New Delhi, Apr 21 (UNI Eyeing
Specially inview of the Comm

hovernment will constryct hotels around the national capital, providing

5000 rooms out of the estimated requirement of 30,000 rooms required for

the 2010 Games,

Unveiling the state’s first hotel
policy containing major
concessions for the industry, Uttar
o Pradesh Tourism Minister Kawkah
* Hameed told reporters here that
hotels would come up in
Ghaziabad, NOIDA and Greater
Noida, for which land would be
provided at industrial rates,
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UP to constnuet 8,000 hotal rooms ahead of C'Waalth Gamas - Onaindia News -
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A penthe sligihility narms undar the naw noliey, five star prajects will he
RIVRR D those entrapransirs whe have an Average turnaver af Rs 100 crare
O Abewe in the 1ast thrap VrATY

Aanel a minimum sxperience af 10 years in
the profession

Mharat J,.p|.

Recommanded Video

shirt, re

Apply now

Telangana: 6 dead after massive fire breaks out at-a hotel in Secunderabad SRS
For 4.star hotels, average turnover of Rs 75 crérg and & a minimum
experlence of 10 years will be required while three-star hotels would be’

given to those entities having a turnover of Rs 50 crore and above dufing B
the last three years and an experience of at least five years.

oAt
Pty T Wpx

"Our emphasis is on construction
of quality hotels and we want
only proven players to undertake
the project,” Mr Hameed said.

Although tourism had been
granted the status of an industry
in 1997.98, the industrial

privileges could not be provided
Lo the sector, the Minister said,

5 T DEALS A
adding the new policy contained BEST DE
Allthe carrective measures which would give an impetus to the tourism

Mi N
industry Rest
N E
Uinder the policy, 100 per cent rebate in luxury tax would be given to the £
L
new hatels for five years. Land will be earmarked allotted only to hotel
entrepreneurs - Cror
m Inch
: s

For providing o level playing field to competing players, he said a person ma

would be allotted only one plot for construcuing a hotel in a par ticular oy .
! * The
To avord delay in allottment of land, the Tourism Depar!m{ a i

nodal department at places where more than one ‘“"‘h“”j

land k
i Whii
The land earmarked for hotels in the master plan would be I e

for a pennd of ive years After the date of advertising the scheme s

| be
. hotel entrepreneun COMes forward dusing this period, the land will b
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indusity had not fourished 1o the desirad extent, Mr Hamaed snmf the new : X
policy would cut red-tapism, which was a major hurdle in axpediting the :';:‘f;
nn 5 ;
project €799
“The new polic y will enable Uttar Pradesh to fully tap its tourism potennial,”
he said
UNINAZ/SKS Hs Kp2004
L
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Trending Photos
L] * 8
Story first published: Friday, April 21, 2008, 20:35 [IST]
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PRIGent of the 10,000 new hotels rooms coming up gre outside Delhi, in the National
Ela li‘?'}adl Region'

Bt have only 2,224 rooms added through new hotel projects, as many of the hotel

;,50.895 auctioned by the Delh; De\}elopment Authority (DDA) failed to take off. The
glovef’:'ment hopes to meet the demand U DURGRL vate, girest hguses and e
RUEBT M 1t schemes,

AUTO I

In the last meeting of the task force set up to meet the demand for the hotel rooms for

RYPTOCURRENCY ;
Ehe tour:spts, i Was revealed that 41,000 rooms were available against the required 40,000.

CITIES

HAERIYIRg those in Surajkund and Badkal), 1,068 in Ghaziabad, 161 in Greater Noida and
BRGIeid. |

WHIMSARY officials hope another set of 929 new hotel rooms are likely to be ready, the
slatHsafynore than 3,000 rooms originally envisaged is doubtful. However, none of the

?Fflcc’"ding to figures presented at the 29th meeting of the task force, 10,973 rooms wﬂ@

available through new hotel projects. These include 2,224 in Delhi, 7,214 in Haryana L.

rooms that were supposed to be built by the GMR Group, Delhi Metro Rall Corporation or

VISUAL STORIES
the railways will be available,
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es
23 thouses located in Paharganj, Chandni Chowk, Karol Bagh and Greater Kailash; §

BiAs through housing units of DDA flats in Vasant Kunj and Jasola; 3,000 rooms thra =4

tedred-and breakfast accommodation scheme in Delhi and NCR; and 10,161 rooms

currently already available i [ ' '
SO y able in the star category in Delhi. Around 706 rooms are likely to be

added in the next few months.
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Foreign tourist ;
. tin
Kishan Reqg, flow to India up by four times after pandemic': Union min G

PT
| Postag by Yapya Sharma

m?!z:;_ 131 py

Febog, 2023 1> 51PM ST

During th :

% ¢ laSt [&]] ht i Te "

tourism eXDerienfe h\: :ll .Sc.’t-l;c country has built extensive tourism infrasiructure to improve the
Provides 5 “SiFa digrln shi?tr ib h_e Cenltr_at sovernment has drafted a new taurism policy 2023, which
from Other countries, R reimagining our tourism sector inIndia," Reddy informed the delegates

Advertisement

Union Culture and Tourism Minister G Kishan Reddy on Wednesday said nearly 69 lakh foreign tourists
visited India in 2022, indicating a four-fold increase in the number of arrivals after two years of negative
growth during COVID-19 pandemic. Reddy was addressing the Tourism Working Group (TWG) meeting

organised at the Tent City in Gujarat’s Rann of Kutch as part of India's G20 presidency.

nitps
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and expertise, the ministry will or

. ganise the first Global Tourism Investment
dy said.(Stutterstock)

Advertisement

Also Read| Varanasi's t

ourism sector attracts big money,
change'

officials hail investors as ‘harbingers of
_ _ OPEN APP
also being formulated to ensure the digitalisation of the toUrism

ed difficult times during the COVID-19 pandemic. The tourism
sector in particular has been severcly affected because of COVID-1-9. But. after two years of

growth, India received approximately 6,9 million tourists from abrc_.ad in 2022.

He said a ‘National Tourism Mission' is
sector in mission mode. "The world fac

negative

This is a four-fold increase in the number of arrivals to India" the minister sai

inflow indicates that "our efforts for achieving resilient growth in tourism a
direction he said.

d. The increase in tourist
re progressing in the right

This is the second G20 event in the state after the 'Business 20 Inception’ programme held in

| Gandhinagar last month, More than 100 delegates from India and other participating cou.ntries are
attending the first TWG meeting. Reddy said the Ministry of Tourism, under the Ie?dersmp of Prime
Minister Narendra Modi, is celebrating this year as 'Visit India 2023" focussing on inbound travel to

2118
hitps;/hwww hindustarnnes.com/india-newsHoraign-tourist-inflow-la-in din-up-by-four-limes-nftar-pandemic-union-min-101675840172134 html
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During the last cight years, the country has built extensive tourism infrastructure to improve the
tourism experience, he said. The central government has drafted a new tourism policy 2023, *

provides a "paradigm shift in reimagining our tourism sector in India" Reddy informed the de. Q_'L_?\i__ﬁp*
from other countries. '

He said a 'National Tourism Mission’ is also being formulated to ensure the digitalisation of the tourism
sector in mission mode. "As the first step, the ministry of tourism has set up a national integrated
database of the hospitality industry. This is a technology driven system to facilitate digitalisation and
promote ease of doing business for the hospitality and tourism sector," said the minister.

To attract global and domestic investors and expertise, the ministry will organise the first Global
Tourism Investment Summit in April 2023 in New Delhi, Reddy said. "Also, we are going to organise a
Tourism Expo to provide a platform to the industry and to facilitate interaction between buyers and
sellers and for sharing of knowledge.

Advertisement
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The upcoming cricket world cup is driving demand for hotels with a lot of hotels being sold out.
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"This is the World Cup,and w

Ashok, associate vice preside

¢ anticipate 100 percent occupancy during these dates,” said Abinash
the Click Resorts brand,

nt, Suba Group of Hotels, which runs a chain of budget hotels under

Hoteliers ex '
pect 85 percent occupancy levels during the period when the tournament will be held.

A - - :
m“f‘ild 80 percent of rooms are already sold out for key match days and tariffs arc also soaring,
especially for hotels located near the stadiums, said Sachin‘Lagad, head of sales, Kamat Hotels India

Ltd. which operates severa luxury properties. "I am anticipating a sold out position during the ICC
World Cup for the days when matches are in Mumbai and Pune”
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over Rs 50,000 a night. And closer 1o the date, the
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7 lesser-known The India-Pakistan mateh is a star attraction. "We have ;
:;::n:‘u::;.: in already got room hookings for the India-Pakistan
i v::?::: :hol m.'\l:-|I1 dates at our Ahmedabad hotel, Enquiries and
fr s bookings are also sll.lrlr_d for our hotels in Pune, .
easeny _":m""“f"‘-“mf&lﬂminmmm ds ”m!-l:]vllgnluru. Mumbai and Kolkata. It is expected that
known.desy inations-in-himgghg]. most hotels in these cities will get sold out on match
ﬁiﬂhﬁhﬂﬂlﬂﬂﬁwﬁuﬂiml dates; said Kevin Ashley Martis, general manager, sales
27071 htm|) and marketing (Western India), The Fein Hotels &
—— Resorts,

ﬂf}ﬂm rates are ’ i
- sare 20 irthe
Tree in Ahmedat :‘ml':“ higher for the India-Pakistan mateh on October 15 in hotels like Lemon
hotels like pri ; li:( With rooms going for aver Ry 59,000 compared with Rs 2,086 on July 4, At other
Pk de Plaza where rooms in luly are available for Rs 4,000, the tariff for the Indian-
akistan match

Jle 1S around Ry

: 75,000 for a night, ITC's Welcomhotel is reported! charging Rs .
72,000 on October 15 R ) | y charging

for a room that is availabie for Rs 5,699 now.
Rooms are not available in many preminm hote

Is including ITC Narmada, Courtyard by Marriott and
others like Hyatt and T,

aj Skvline in Ahmedabad for October 15.
Hotels in cities where India s plaving have seen greater growth compared to non-India matches,
sand Bharatt Malik, <enior vice president, flights and hotel business, Yatra Online. "Hotels in
Vhimedabad have SCCI A pump of 70 10 90 pereent i occupaney during the period (October and
Novemben), especially due to the Tndia-Pakistan mateh seheduled (on October 15), Delhi hotels have
Llwww [ - ﬂ'?l

VSO ' L edd,

RE.//www.moneycontrol.com/news/trends/travel/pitch-

He said that the high demand for accommodation is hehind the soaring room rates, "On the mateh
dates, the rates for 4-5-star hotels have surged by 10-15 times. Currently, 4-5 star hotels are ranging
between Rs 5,000-7,000 per night. For match dates, the price for 5 star hotels are between Rs
i#3,000-90,000 in Ahmedabad and 4 star hotels are above Rs 50,000

]

L]
He added: "Even A-star and lower category hotels have witnessed a doubling in their room rates.

Currently, 2 star hotels are selling for Rs 3,000, and around match dates in Ahmedabad it is selling
‘.T'. over Rs 30.000. For the rest of the cities, prices have inflated by 20-30%.
T

Royal Orchid Hotels ) .
{mmymWMmWymwm}

chairman and managing director Chander K Baljee expects rates at three times the usual during the

n =1 ~! -Qui-10r- B 23-109 B 39
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Sports driving demand

Dong w ‘i
TONgWith cricket, other sportg tourn

businece - : AMEnLs e
USINess ¢ ontribution from TentEan

also driving hotel bookings this year, “The
naments has already reache
Is" Ashok "While
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are beneqy MEwWith inere
revenue and o up
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LOVCTNMERT an ericket is the most celebrated sportin India, the

[ the Spents

-and hotels e actively promoting Sports events i major cities,

ased o cupancy ; ; .
) . aneyand dynamic rate strategies IRy
ANEV he said. : ‘ tegies to oplimise

alupu has beco
o me home for i
gﬁﬂﬁ l alot of sports M Raj ‘
cnga ur)u, SPOrts, noted Rajan Malhatra, commercial diregtor, Conrad

. 5 t = S . _I : '
mmmﬁmm&l&- (Indian Premier League), Indian Football Léague, T20 matches
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Re eading to increased demand for accommodations;” said Baljee. '
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WEFORE THE NATIONAL GREEN 'F:HIINZNM».
PRINCIPAL BENCHL NEW neELI

Original Applieation No. /APPEAL 438 OF 2018
IN RI:
ARTI Applicant
VIRSES .

CENTRAL GROUND WA TER AUTHORITY & ORS,

Respondent(s)

KNOW

aboy -“\ i li M hom these presents shall come that TWE, NEERAS TYAGI, Partner, Vaishali INN the
i t named respondent No. &1, de herehy appoint heremafier ealled the advocate(s) (o he my/our Advoeatels)
M the above noted ease and anthorize

Name " 5
ame ol the Advocates Earolment Noo Contact No

1/598/2017 ROA0605RN1
Adv. ADITYA KISHOR TYAGI  DDA4S83/2016 9210248080

Address: AP Legal Chambers, 1208, Sector - 122, Nowa

Adv. ANAND KUMAR v

rs

'l'“ ac . o
. ack appear and plead i (he above-noted case
tried or heard and also i (he Appell

1 this Court or i any other Court in which the same may he
cach court by mefyg,

ate Court including Thgh Court subject 1o payment of fees separately for

Tos S Veriv s —— , .

with:jgnl WL' verify and present pleadings. appeals, cross-objections of petitions for exccutions review. revision.
. hta“ Cl'lllprnu‘i}sc or other petitions or alfidavits or other documents as may be deemed necessary or proper
or the exeeution of the said case in all its slages subjeet to payment for fees for cach stage.

To file and take back document., o admit &or deny the documents of opposite party.

To withdraw or comp

’ Y romise the said case or submit to arbitration any differences or disputes that may arise
touching o in any manner relating to the said case. i

To take execution praccedings.

To _dcpnsil. draw and receive moneys, cheques, cash and grant receipts thereof and to do all other acts and things
which may be necessary 1o be done fur the progress and in the course of the prosccution of the said case.

To appoint and instruct any other Legal practitioner or person authorising him 1o exercise the power and
authority hercby conferred wpon the Advocates whatever they may think fit o do so & sign the power of
attorney.

And I have signed all the documents in the present case,

And lwe the undersigned do hereby agree 1o ratify and confirm all acts done by the Advocates or their substitute
m the matter as my/our own nets, as 1f done by me/us 1o all intents and purposes.

And Twe undertake that/Iwe or myfonr duly authorsed agent would appear i court on all heanmgs & will
mierm the Advocates for appearance when the ease s ealled

And 1we undersigned do hereby agree not to hold the advocate or his substitute responsible for the result of the

satd ease The adpourmment eosts whiatever ordered by the Court shall be of the Advocate he shall recenve and
et fon him

And 1 we the undersigned do hereby ngree that in the event of the whale or part of the fee agreed by mefus to be
patd 1o the advocates remaning entitled 10 withdreaw from the prosecution of the smd case until the same 15 pand
up The fee settled s only tor the above vase and above comt Tor o period of three years only we hereby agree
that once the fee s pad Dwe will not he entitled Tor the refund of the same i any case whatsoever

IN WITNESS WHEREOF Pwe do hereunto set my/our hand to these presents the contents of which have been
understoad by me’ us on this the 6" Octoher, 2022,

Identificd and Accepled subject to terms of fees.

ol Valwhal Holal & Keson e

g

(ADVOCATE) (ADVOCATE) = (CLAERT)
Adv. Anand Kumir V Adv, Aditya Kishor Tyagi
v 1/4SRI2016
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